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Mr. Speaker: This refers only to the
North Eastern Railway.
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Shri N. R. Munisamy: May I know
whether 1t has been brought to the
notice of Government that overcrowd-
ing is partly due to ticketless travel-
ling and, if so, what steps have been
taken to eliminate this malaise?

Shri Shahnawaz Khan: We have
taken very comprehensive steps to
check this evil of ticketless travelling.
I think the most effective method we
have found are the checks in which
Railway magistrates are available
nearly to try the offecnders on the
spot. Also we have increased the
number of T.T.Es. in plain clothes and
we are trying to catch them. We are
doing everything possible to check
thjs evil,

Commission of Inquiry on the
Bombay-Calcutta Mail Accident

-1
Shri S. M. Banerjee:
Sardar Igbal Singh:
*190. { Shri Tangamani:
| Shrimati Mafida Ahmed:
| Shri Hem Barua:

Will the Miister of Railways be
pleased to refer to the reply given to
Starred Question No. 1363 on the 19th
December, 1857 and state:

(a) whether the Commission of In-
quiry appointed to inquire into the
causes of Bombay-Calcutta Mail acci-
dent has submitted its report; and
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(b) if so, whether a copy of the
report will be laid on the Table?

The Deputy Minister of Railways
(Shri Shahnawaz Khan): (a) Yes Sir.

(b) A copy of the Report, together
with a copy of the Railway Ministry's
Resolution indicating the line of action
proposed to be taken thereon, is
placed on the Table of the Lok Sabha.
[Placed in Library. See No. LT-531|
58.]

Shri S. M. Banerjee: May I know
the recommendations of the Commis-
sion for the use of reversed Jaw type
sleepers, welding of rail joints and
more powerful engine headlights have
been implemented?

Shri Shahnawaz Khan: As a matter
of fact, the rccommendations which
have been made, we are already fol-
lowing—most of them. In the rail-
ways we do have reversed jaw type
sleepers. We have also accepted the
policy of welding joints, We have
already initiated action for strengthen-
ing of headlights. In fact, we are car-
rying out all the recommendations.

Shri Tangamani: In the Commis-
sion’s report, there are as many as six
recommendations. In the suggestions
accepted by the Government we find
that recommendations (¢) and (e),
namely, more powerful engine head-
lLight to be used and special legisla-
tion to provide deterrent penallies on
those found guilty, have not been in-
cluded. Am I to understand that these
two recommendations are nol accept-
ed?

Shri Shahnawaz Khan: The recom-
mcendation regarding powerful head-
lights we have accepted and as I said
action is being 1initiated.

The Minister of Railways (Shri Jag-
jivan Ram): Whether the headlights
should be more powerful than what
is provided at present is a matter for
experts to decide. It is proposed to
set up a high lcvel committee of ex-
perts and scientists to decide whether
more powerful headlights will be
necessary or will help in the matter
in any way. After that has been de-
cided, necessary action will be taken.
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Shri Tangamani: In the report we
find that the cause of the accident is
due to sabotage. May I know whether
further steps for investigation have
been taken to find out the reasons of
this sabotage and if so, how many per-
sons have been arrested?

Shri Shahnawaz Khan: The latest
information that we had regarding
this particular incident was that five
persons had been arrested by the Bom-
bay Police. We have not received any
further information in this connection.

Shrimati Nla Palchoudhuri: In view
of the fact that somectimes accidents
occur because of the tiredness of the
engine driver, may I know whether
the working hours of the driver have
been looked into for correcting, if
necessary?

Shri Shahnawaz Khan: That is look-
ed 1nto very carefully.

Shri Gajendra Prasad Sinha: The
hon. Deputy Minister said that five
persons have been arrested. What
was the purpose behind this sabotage?

Mr. Speaker: You mean, why did
they cause sabotage?

Shri Gejendra Prasad Sinha: What
was the intention of these persons who
have been arrested?

Shri Shahnawaz Khan: The Bombay
Police are frying to find that out.

Air-Conditioned Accommodation

*193. Shrimati Ha Palchoudhnuri:
Will the Minister of Rallways be
pleased to state:

(a) whether it 1s a fact that air-
conditioned accommodation has been
withdrawn from a number of trains;

(b) if so, the reasons therefor; and

(c) the trains from which it has
been withdrawn?

The Deputy Minister of Rallways
(Shri Shahnawaz Khan): (a) Yes.

(b) Due to lack of patronage.

(c) A statement is laid on the Table
of the Lok Sabha. [See Appendix II,
annexure No. 2.]
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Shrimati Ila Palchoudhuri: Consi-
dering that air-conditioned accommo-
dation has been withdrawn from a
number of trains, may I know how
many of these have been replaced by
third class compartments?

Shri Shahnawaz Khan: In every
case where we have withdrawn air-
conditioned coach, we have replaced
it by third class. In fact, in the
vestibule  janata air-conditioned
trains, we have removed one air-
conditioned coach and put on three
without any loss to timings.

Shrimati Ila Palchoudhuri: May I
know whether, where air.conditioned
accommodation exists, it justifies its
existence? Does it give the revenue
commensurate with its maintenance?

Shri Shahnawaz Khan: Where it is
adequately patronised, it does.
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